
CENTRAL ADMIInISTRATIVH TRIBUNAL
PRINCIPAL BENCH

RA 3&1/2003
in

OA 739/2002

New Delhi thl. tne 8th day of Deoemher, 2003
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Appi icaiiu.

Nitish Shai-ma
Versus

Respoi'idents.

Union of India & Ors. ,

4 OR B (By Circulation)

Sn* '•"'''hmi Si.(tfHirm.thani

we have seen BA 361/2003 In OA 733/2002. None o.
as P-ovl.e. nn^e.- the provision, or Section

,3) (O of the A..lnUt..atlve Trlhual. Act, 19BS reao
„Uh order 47 Rule 1CPC are present In this case;, to

^1 ii--ai-Lon Accordiilsiy >
justify allowing the review application.
361/2003 is rejected.
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